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Need for opening of border at svigam in
Banaskantha district, Gujarat

SHRI MADHUSUDAN MISTRY (Gujarat): Thank you very much, Sir, for giving
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Gl Sir, it is most unfortunate incidence where the Government ...(Inferruptions)...
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SHRI MADHUSUDAN MISTRY: 1 request that their party should take a stand
and should open this gate, especially for the farmers to export their products f{rom
that area so that they can get more and more income. | hope that the Government

will view it more sympathetically and take an action in this direction.

SHRIMATI AMBIKA SONI (Punjab): Sir, I associate myself with the matter
raised by Shri Madhusudan Mistry.

SHRI NARANBHAI JEMLABHAI RATHWA (Guarat): Sir, 1 also associate
myself with the matter raised by Shn Madhusudan Mistry.
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Need for constititing a Committee on clause 6 of Assam Accord

SHRI SWAPAN DASGUPTA (Nominated): Sir, thank you very much for giving
me an opportunity. I want to raise an issue which is related to the State of Assam.
The State of Assam has been in the news for both, the right and the wrong reasons.
The right reason, as we all know, is the huge improvement in connectivity which
has taken place in that State. But, unfortunately, some of these good things have
been offset by the controversies which have taken place first around the NRC,
secondly around the unfortunate killing of five Bengali Hindus in Tinsukia, and some
controversies around the proposed Citizenship Bill. Sir, in order to meet some of
these negative perceptions, it is very welcome that the Union Cabinet has taken a
decision to appoint a high-powered panel which will look into some of the questions
regarding Assamese identity. Sir, I just want to mention this because this is a very
forgotten section of the Assam Accord. Sir, Section 6 of the Assam Accord mentions
that constitutional, legislative and administrative safeguards, as may be appropriate,
shall be provided to protect, preserve and promote the cultural, social, linguistic
identity and heritage of the Assamese people. Sir, this is a very emotive question
and it has been in the news and has been agitating people in Assam because today
we have a bizarre situation where the Assamese language speakers are actually no
longer in majority in that State. So, that demographic transformation is agitating
the people. In order that no unintended consequences of various legislations may be
felt, it is very important that this high-powered panel be appointed immediately and
submit its report much before the election season kicks off where everything gets
derailed and the problem always gets put back and will keep on multiplying. We
have had unfortunate news of people joining some of the extremist organisations and
this cannot go on. Assam has got peace after a long time and I think to preserve
that peace, the Govemment should take precipitate action to go and follow up the

initiatives that they have taken on their own.

T Transliteration n Urdu script.



